Title: Papers laid on the Table by members/Ministers.
12.01 hrs.
PAPERS LAID ON THE TABLE

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE): | beg to lay on the Table a copy each of the
following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Mishra Dhatu Nigam Limited and the Department of
Defence Production, Ministry of Defence, for the year 2005-2006.

(Placed in Library, See No. LT 1978/2005)

2. Memorandum of Understanding between the Garden Reach Shipbuilders and Engineers Limited and the
Department of Defence Production, Ministry of Defence, for the year 2005-2006

(Placed in Library, See No. LT 1979/2005)

THE MINISTER OF STATE OF THE MINISTRY OF HEAVY INDUSTRIES & PUBLIC ENTERPRISES (SHRI
SONTOSH MOHAN DEV): | beg to lay on the Table a copy of the Memorandum of Understanding (Hindi and
English versions) between the Hindustan Paper Corporation Limited and the Department of Heavy Industry,
Ministry of Heavy Industries and Public Enterprises, for the year 2005-2006.

(Placed in Library, See No. LT 1980/2005)

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL): | beg to lay on the
Table-

(1) Acopy each of the following papers (Hindi and English versions) under sub-section (1) of section 619
A of the Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Vayudoot Limited,
New Delhi, for the year 2003-2004.

(i) Annual Report of the Vayudoot Limited, New Delhi, for the year 2003-2004, along with
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(1) above.

(Placed in Library, See No. LT 1981/2005)
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI R. VELU): | beg to lay on the Table-

(1) Acopy each of the following papers (Hindi and English versions) under sub-section (1) of section 619
A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Mumbai Railway Vikas Corporation Limited,
Mumbai, for the year 2003-2004.

(i) Annual Report of the Mumbai Railway Vikas Corporation Limited, Mumbai, for the year 2003-2004,
along with Audited Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(1) above.

(Placed in Library, See No. LT 1982/2005)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE & EMPOWERMENT (SHRIMATI
SUBBULAKSHMI JEGADEESAN): | beg to lay on the Table-

(1) (1) Acopy of the Annual Report (Hindi and English versions) of the National Institute for the
Orthopaedically Handicapped, Kolkata, for the year 2003-2004, along with Audited Accounts.

i. A copy of the Review (Hindi and English versions) by the Government of the working of the National



Institute for the Orthopaedically Handicapped, Kolkata, for the year 2003-2004

2. Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1)
above.

(Placed in Library, See No. LT 1983/2005)



